
High Courl ol',lharkhantl, llanchi

Office Ordcr No. 2L\ / Accts' oat"a, ?o f qlzo.5

-l'he Court has bcen plcascd t0 nontinatc \{s. Shikha Agrarval as a Melnber ol'the

l ligh Court ol' Jharkhand (icndcr Sensitirati()n & lntcrnal ('omplaints ('ommittcc

(IICJGSICC) who shall lunction as the Me nrher Secretary ol'tho ('ommittee in tctltts ()1'

thc provisions ol""fhe Gendcr Scnsitization & Scxual Ilarassntent ol'womcn at }Iigh

Court olJharkhand (Prevention, Prohibition and [{edressal) Regulations 2021".

Accordingly. High Court of Jharkhand Gender Sensitization & Internal Complaints

committee (TICJGSICC) constituted earlier through office order No.47 /Accts dated

25.01.2025 stands reconstituted in the loltowing manner-

l. Hon'bte Mrs. Justice Anubha Rawat Choudhary. as the Hon'ble Chairperson;

2. Hon'ble Mr. Justice Sanjay Prasad, as an l{on'ble Member;

3. Shri P. P. N. Roy, Senior Advocate as a Membcr:

4. Shri Amit Kumar Das. Advocate as a Member:

5. Ms. Priti Srivastava, Child Protection Specialist, LINICEF as a Member;

6. Dr. Raj Shree Verma, Gender Rights and Social Justice Practitioner & Educationist

as a Member;

7. Ms. Shikha Agrawal, Deputy Secretary, S.C.M.S. as the Member Secretary-

By Order

sd/-
(Manoj Prasad)

Registrar General


